IL.

I1I.

€

4

G.S.R. 779 (E), dated the 24th September, 2010, regarding imposition of
levy obligation at the rate of 10% on sugar produced during
2010-11 sugar season on every domestic producer of sugar.

S.0. 2398 (E), dated the 30th September, 2010, regarding imposition of
stockholding and turnover limits on dealers of sugar and khandsari.

[Placed in Library. See No. L.T. 3315/15/10]

A copy each (in English and Hindi) of the following Notifications of the

Ministry of Agriculture (Department of Agriculture and Cooperation), under
sub-section (6) of Section 3 of the Essential Commodities Act, 1955.
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S.0. 1945 (H), dated the 10th August, 2010, publishing the Fertiliser
Control (Fourth Amendment) Order, 2010 alongwith delay statement.

S5.0. 2024 (E), dated the 17th August, 2010, publishing the Fertiliser
{Control) Fifth Amendment Order, 2010.

S.0. 2363 (E), dated the 30th September, 2010, notifying the
specification of four customized fertilizers, under clause 20 (b) of the
Fertiliser (Control) Order, 1985.

[Placed in Library. See No. L.T. 3444/15/10]

A copy each (in English and Hindi) of the following papers:—

(a)

(b)

Annual Report and Accounts of the National Federation of Fishermen’s
Cooperatives Limited (FISHCOPFED), New Delhi, for the year
2009-10, together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Cooperative.
[Placed in Library. See No. 1..T. 3314/15/10]

...(Interruptions)...

Report (vear ended on 31st March, 2009) the CAG of India

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 5.8

PALANIMANICKAM): Sir, I lay on the Table, under clause (1) of article 151 of the
Constitution a copy (in English and Hindi) of the Report of the Comptroller and Auditor
General of India for the year ended on 31st March, 2009: Report No.17 of 2010-11 Union
Government — Scientific Departments, Environment Audit Report (Ministry of
Environment and Forests).

[Flaced in Library. See No. L.T. 3396A/15/10]

...(Interruptions)...
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